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Sh. Ankit Kumar Singh, PCS for the petitioner. None for the Central
Government. However, a report of the ROC is now received. A copy of the report
of the ROC be provided to the petitioner counsel so as to enable him to offer their
comments, if any, thereon. Meanwhile, a final opportunity is also granted to the RD

to file its affidavit within two weeks by serving an advance copy to the petitioner

counsel,

The matter be listed on 27" November, 2017.
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Dated:07.11.2017 H.P. Chaturvedi,
Member (Judicial)
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(Stenographer)



